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National Human Rights Commission
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Sﬁﬁ ( AT HfUSHR e, wle- ), ot f.oft. Freies, 3mE v .U, 78 Reeht 110023 (WRS

Manav' Adhikar Bhawan. Block - C. GPO Complex, INA. New Delhi-110023 (INDIA)
Fax: 91-011-2465 1329

L-Mail: nhreestt@nic.in

Website: www.nhre.nic.in

File No. A-12011/7/2021-Estt- &3 — £ &) Dated thel2th January, 2022.
To

1 The Secretary General, Hon’ble Supreme Colirt of India, New Delhi-01

2. The Registrar, All High Courts (As per standard List)

B The Deputy Legal Advisor, M/o Law & Justice

4 The Secretary/Chairman, 19 Tribunals (As per standard List)

5 All Ministries/Department/Orgnizations (As per standard List)

Sub: Filling up of one post of Assistant Registrar in National Human Rights
Commission on deputation basis.

The National Human Rights Commission is in the process of filling up of
existing/anticipated vacancies of Assistant Registrar in the Pay Matrix 11 (67,700-
2,08,700/-) by Deputation (including short-term contract) basis.

2. The vacancy circular has been notified in the Employment News edition dated
1-7 January, 2022. The last date of receipt of application is 30 days from the date of
publication of the advertisement in Employment News i.e. on 30" J anuary, 2022,

3. The detailed eligibility/terms & Conditions and Application Form have also
been uploaded in the website of the NIIRC [www.nhre.nic.in].

4. A copy of the vacancy notification alongwith prescribed application form are
enclosed herewith with the request that the same may kindly be circulated among the
eligible officers under your administrative control for wider response. Application(s) of
cligible candidate(s) who are desirous and eligible and who can be spared immediately
after selection, may please be forwarded to the Under Secretary (Estt.), Naticaal
Human Rights Commission, Manav Adhikar Bhawan, ‘C’ Block, GPO Comp -x,
INA, New Delhi-23 before the last date of receipt of application alongwith all requisite
documents.

Yours faithfully,

Encl: as above M
(Arun Kumar Tewari)
Under Secretary (Estt.)
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National Human Rights Commission

AT HUER Yo, &3, 50 o S7des, 9 T.0, 78 feee 10023 (UG,
Manav Adhikar Bhawan, Block - C, GPO Com
Fax: 91-011-2465 1329
E-Mail: nhreesti@nic.in
Websile: www.nhrc.nie.in

plex. INA. New Delhi-110023 (INDIA)

Advt. No. 04/2021

Applications are invited for filling up following vacancies on deputation (including short-
term contract) basis in National Human Rights Commission:-

FS.NO Name of posts & | Number Eligibility Condition
Pay Scale notified/ | of posts
adopted by the
Commission
1 Assistant Registrar 02 Officers of the Central Government, the State Government,

_

Level-11
(Rs.67700-208700)

—_—

Union territories, autonomous or statutory organisation.
Public Sector Undertakings, University or recognised
Research Institution:

@ @

(i)

Helding analogous post on a regular basis in the
parent cadre or department;

OR

With seven years" service rendered after
appointment 1o the post on a regular basis in the
Jevel-7 (Rs.44900142400) in the pay matrix or
equivalent in the parent cadre or department
AND

Possessing & degree in Law from recognised
University. '

Note:
1.

R

(1} Number of post may vary.

(i)  Commission reserves the right to cancel/withdraw the vacancy. Applicants may se«
Commission’s website for updating of information in this regard.

Detailed eligibility and other term & conditions of above said posts and Proforma of
application is available in the Commission’s website www.nhre.nic.in

These vacancies are meant for deputation (including

short-term contract} only.

Application of fresh, retired or serving in Private Sector/Organization will not be

considered.

The Deputation will be governed by the
Department of Personnel

as amended from time 1o time.

terms and conditions contained in the

and Training’s Q.M. No.6/8/2009-Estt.(Pay.II), dated 17.6.2010
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The maximum age-limit for appointment by deputation shall be not exceeding fifty-six
years’, as on the closing date of receipt of application.

The applications of eligible candidates who have desirous of being considered for
appointment to the posts meant for deputation and can be spared immediately, may please
be forwarded to the Under Secretary (Estt.), National Human Rights Commission,
Manav Adhikar Bhawan, Block-C, GPO Complex, INA, New Delhi-110023 latest by

- 30 davs from the publication of the advertisement in Emplovment News alonewith

attested photocopies of APARs for fthe last 05 vears. Integrity Certificate and
vigilance/disciplinarv clearance.

Applications received on or before closing date of advertisement through proper channe!

. will only be considered. Any application received after due date or directly (not through

proper channel) will not be entertained.

The forwarding authority may also certify the information furnished by the candidate in
application form.

(Arun Kumar Tewari)
Under Secretary (Estt.)
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APPLICATICON FORM FOR APPOINTMENT Paste 2 recent

TO THE PCST OF ASSISTANT REGISTRAR CN passport size

DEPUTATION BASIS. IN NATIONAL HUMAN RIGHTS COMIVIISSION. photo of the
candidate

Name of Posis a8pplied TOr . i e e

1. Name and Address
(In Block Letters) y
2. Date of Birth (in Christian era)
3. . Dete of eniry to service
ii. Date of retirement under central/state
Government Rules
Educational Quelifications
Whether  Educational and.  other
qualifications required for the post are
satisfied. (If any gualification has been
treated as equivalent to the one
prescribed in the rules, state the
authority for the same)
Qualification /Experience required as Qualification/Experience possessed by the officer
mention in the advertisement/vacancy
circular
Essential; Essential;
(@) Qualification; {b) Quaiification;
{c} Experience; (d) Experisnce;
Desirable Desirable
(7] Qualification; (b) Qualification;
(c) Experience; (d) Experience;
51 In the case of degree and post graduate qualifications elective/main subjects and subsidiary
subjects may be indicated by the candidate.
Please state clearly whather in the light of
B. entries made by you above, you meet ths
requisite essential qualifications and work
_ experience of the post ) ) .
T. Details of employment in chronological order. Enclose separ=te sheet duly authenticated by
| vour signature, if the space below is insufficient.
Office/ Post hald | From To Pay Matrix Level /| Nature of duties (in
Institution  with | on regular Pay Band &nd Grade | detail) highlighting
address basis pay of the post held | experience required for
on regular basis the post applied for
|
1 1
| |
i \
i

Important- pay-band and grade pay granted under ACP/MACP are personal to the officer and therefore should
not be mentioned. Oniy pay band and grade pay/pay scale of the post held on reguler basis to be mentionad,

Details of
candidaie

ACP/MACP with present pay bands and

grade pay where such benefits have been drawn by the

FNES e M 2

may be indicated as below.
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Nature of present employment i.e. Adhoc or
Temporary or Permanent

in case the present employment is held on

deputation/contract basis, please state

(d)Name ofthe post
and pay of the
post held in

(c) Name of the present
oifice/organization to which
applicant belongs.

(2) The date of {b) Period of 2ppointmant on
initial deputation/coniract
appointment

|
|
l
[ substantive
J

Notes: In case of Officars already on deputation, the applications such oFicers |
should - be forwarded by the parent cadre/ department zlong with cadre
clearance, vigilance clearance and integrity certificate.

«©
i

x

9.2 Note: information under column &{c) & (d) above must be given in all cases {
where a person is holding a post on deputation outside the cadre/organization |
but still maintaining z lied in his parent cadre/organization. l

|
|
!
J
|
|
1
|
|
i
|

10 If any post held on deputation in the post by |
the applicant date of return from the iastl

deputation and other details

| Additional detzils about present employment.

Please state whether Working under (indicate
the name of your employer against the
relevant column)

a) Central Government

b) State Government

c) Autonomous Organization

d) Government Crganization

e) Universities

f) Others

12 Please state whether your are working in the
same depariment and one in the feedsr grade
| or feeder to fesder grade

13 Are you in revised scale of pay if yes, give the
date from which the revision rank place and
also indicate the pre-revised scale

14 Total emoluments per month now drawn
Basic pay in Pay Band/ Pay ' Pay Matrix Level / Grade Pay Total Emoluments
Matrix _
|
15 In case the applicant belongs to on organization which does not belongs to Central Government pay 3
scales, the latest salziy slips issuad by the organization showing the following details may be enclosed ¥
Basic pay in Pay Band/ Pay Matrix Pay Matrix Level / Grade Pay & | Total Emoluments
applicable rate of DA
16 A additional information, if any relevant | &

to the post you applied for the support of
your suitability for the post.

|
(This among other things may provide i
information with regard to (i) Additional |
academic qualification (ii) professional £
fraining (iii) work experience over and B
above prescribed. In  this Vacancy




16.1 | The candidaiss are reguestec {0
2y including information with regard to:

(i) Research publications and reports
and special projecis

(i) Awards/Scholarship/Ofiicial
Appreciation

(iii) Affilietion with the professional
bodies/institutions

(iv) Patents regisiered in own name or

‘ achieved for the crganization

(v) Any research innovalive measure

involving official regularization

(vi) Any other information.

Note: enclose a separate shest if the
space is insufficient)

14 Whethear belongs to SCG/ST/OBC

18 -+ | Compleie posta! Address and contact | Postal Address
details ie.Telephone/Fax Number &
e.mail address of the present employer :- | Telephone & Fax No.-

e.mail address:

| have carefully gave through the vacancy circular/advertisement and | am well aware that the information
furnished in the curriculum duly supported by the documents in respongse of essential qualification/work experience
submitted by me will zise Le assessed by the selection commitiee at the time of selection for the post. The
information/detaiis provided by me are correct and true to the based of my knowledge and no material fact having
a hearing on my selection has bean suppressad/ withheld. .

(Signature of candidaie)
Address

Email iD :

Contact/Mobile No.

Daie

Certification by the Emp'nyee/ Cadre Conirolling Authoriity

The information/ deteil provided in the above application by the applicant are true and correct as per the
facts available on records. He! She possesses educational qualification and experience mentioned in the vacancy
circular. If selected he/ she wiil be relieved immediately.

Also certified that: '

i) There is no vigilance or disciplinary case pending/ contemplated against Shri/fSmv/Ms.

ii) His/ Her Integrity is ceriified

iii) His/Her APAR dossier in original /photocopies of APAR for the last five years duly attested by an officer of
the rank of Undar Sacretary of the government of India or above are enclosed.

iv) No major/minor penalty has been imposed on him/ her during the last ten years or a list of major/minor

penalty imposad on him/ her during the last ten year enclosed ( as the case may be)
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